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PAPERS LAID ON THE TABLE

AxwyaL Rerort of Csntaal Boarp or
PrEVENTION AND rot. o Waren
PoriuTion, New Deuin ror 1977-78.

‘THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILTTATION (SHRI SIKANDAR
BAKHT) : I beg to lay on the Table a
enpy of the Annual Report (Hindi and
English versions) of the Central Board
Fellucion, New Delhrsfor the-your srrrs

ution, New i, for the year 1977~
ander sub-section (1) of section mgggtlﬁ
Water (Preveation and Control  of Polluy-
tion) Act, 1974. [Placed in Iibrary, See
No. LT-u954/78]

AxNuAL RePomrs AND Reviews  or
Ixpian  Instirvre of  ‘TecHneLooy
Bovsay, axp Inptaxy  Muessusm, Car-
CUTTA FOR 1977-78 WiTH A SraTeEMmesT,
Comeaxy L.aw Boarn (Benocu) Aumnr,
Ruwws, 1978 axp  MovoroLirs  Axp
Restmicrive ‘Trape Practices (Amor).
RuvLrs, 1978.

_THE MINISTER OF EDUCATION,

SOCIAL. WELFARE AND CULTURE

DR. PRATAP CHANDRA CHUNDER ) :
beg to lay on the I'able ;

1) {i}) A copy of the Annual Report
of the Indian Institute of Technology,
Bombay for the year 1977-78.

(i) A copy of the Review (Hindi and
English versions) by the Government
on the working of the Indian Institute of
Technology Bombay, for the year 1977-78.

fiii) A statement (Hindi and  English
versions)  explaining  reasons for  not
laying  simultaneouwsly the Hindi ver-
sions of the Report mentioned at (i)
above. [Placed in Library, See No.
I.T-2955/78].

{2)(i) A of the Annual t
Hindi and Bnglish versions) of the Lndian

Muscum, Calcutta, for the year 1977-78,
together with the Audited Accounts,

(ii) A copy of the Review (Hindi and
i e Bk i MR g
:?-‘:Im fi :Iu“ rndhn‘}ﬂ-M .Po'lﬂ‘(h'

or year 1977-78. i
Zibrar, Soe No. LT-s00b61 28], | .

lftlla dated the _}n.m} An.at’. J’EE

Gompanies, Act 1956. [Placed in "Lib
rary. Se¢ No. LT-ngsjﬂ‘;sj. :

) A copy of the Monopolies and Re-
ltr?:'!iw: Trade Practices (Amendment)
Rules, 1978 (Hindi and English vewsions)
i in Notification No. G.S:R. 5124
in Gazette of India dated the 16¢h Sep-
tember, 1978, under sub-section (3} of
section 67 of the Monopolics and iah-
ricted Trade Practices Act, 1969.[Placed in
Library. SeeNo. LT-2938/78]. .

THIRD AND FINAL REPORT oF P. Jacan-
MoHax Renpy Cosumsion or Iy,
witH Govr. MEMo oF ACTION TAKEN ON,
THr REPORT AND A STATEMENT.

THE MINISTER OF STATE IN THR
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL. MANDAL): I
beg to lay on the Table :—

(1 A copy each of the following papers
under sub-section (4! of section QIP. the
Commissions of Inquiry Act, 1952 :—

(i) Third and Final Report dated the
a3rd June, 1978, of the P, _}'qtnmnh.ln
Reddy Commission of Inquiry set up to
inquirc into certain  allegations against
Shri Bansi Lal, former Chiel Minister of
Harvana and Ex-Union Defence Minister.

(ii+ Memorandum (Hindi and English
versions) of he Action taken by the Gentral
Government on the ahove Report.

-

{2) A statement (Hindi and  English
versisns) cxplaining reasons for not
lang simultancously the Hindi version
of the Report mentioned at (t)(i) above.*
[Placed in Librarv. See No. LT-2959/78].

Anxual ReprorT AND REviEw oF
CENTRAL WAREROSING CORPORATION,
New Deuii For 197778 AND Nortirre
CATION RE DISTRIBUTION OF AMMO-
NiuM SULPHATE AND CALctum  AMMO-
wiom 8Y AnpuRA PrapEsH GovT.

THE MINISTER OF AFRICUL-
TURE AND IRRIGATION (SHRI
SUKIIT SINGH BARNALA): On
behalf of Shri Bhanu Pratap Singh, [
beg to lay on the Table : —

1) A copy of theannual Report (Hindi
nnSi.}Enﬁilh versions) of E: émtml
Warchousing Corporation New Delhi,
for the year 1 7‘-{‘-;Balongwiu1mu\udiwd
Accounts n.nc? e Audit Report thereon,
under sub-scction (11) of section 31 of the
Warchousing Corportion Act, 1962,

(a) A copy of the Review (Flindl and
English vernons) by the Government ga.
the working of the Oental Warchousing

, New Delhi, for the. ygar.



